FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankreptoy Board of Indin (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SRIARANATH LOGISTICS LIMITED
EFLEVANT PARTICULARS

e 1___ Name of corporate debtor 7 | S th Logrstics Limited
P4 Tnate ofmﬁurpmnhcru ol corporate debtor IMIH?‘?’S
3 Authority under which corporate debtor s incorporated (| | Regustrar of Companics WE, Kelkata
rogsiored A 4= )
4. Corporste 1dentity Noo / Limited Liability Identfication Mo of | CIN - [IS1909WRTWSPLOGSTES0
dehitor
5. Addres of the registered office and principal office (if any) of | 16 British India Steect, nd Floor, Eolkata- 700069,
sorpoeate deliter { WestBengal,
& Insalvency commencement date i respect of corporate debtor 08112019, Copy of the order received by TRF by mail
on 27112019 i
7. l_:shrmlnd date of elosure of insobvency mesolution process Qom0 0
k3 MName and registration number of the msolvency profosional | HANUMAN MAL CHORARLA
acting as interim resalution professional IBBLIPA-DO2TP-NOOOTH 201 7-1810210

I Address and e-mul of the mtenm resoluton professional, as | 1472 Old China Bazer Strest, 47 FLOOE, ROOM NO. |
repistersd with the Board 401, KOLEATA-T00001
EMAIL -hmechorans@pmail com

10 | Addrest snd e-mal to be used lor comespondence with the | 1472 OLD CHINA BAZAR STREETL, 4% FLOOR, |

interim resolution professional ROOM NO. 401, KOLEATA-TO0001
I | EMANL - hchoezriafd gmail eom
11. Last date for submession of cloms 1122019 (14 Days from the date of rooapt of the
oy - copy of the order by [RP 3

12, Classes of creditors. if any. under clmse (b) of sub-section (64) | Mot ﬁwlmblc
| of section 21, ascentained by the interim resolution professronal
13 | Names of Insolvency Professionals identificd 1o act as | Not Applicable
Authonsed Representative of creditors i a class (Three names

.| for cach class) IR
14 {a) Relevant Forms and Web hink: hittps /woww thin gov mhomeidownloads
(b)  Demails of avthorized representatives
arc available at | Physical Address. Mot applicable

" Notice 15 hm:b:r grven 1hat the Mational Company Law Trbunal has ordered the commencement of a corporate m-so]\-cnw resolution
process of the Soaranath Logisties Limited on 05 11 20149

The creditors of Srizranath Logisties Limited, are hereby called upon 1o submit their elaims with proof on or before 100122019 to the
intenm resolution professional at the address mentioned aEamst entry Mo 10

The financial ereditors shall subemit therr claime with proof by elestronic means only. All other creditors may submit the claims with
prool in person, by past or by clectronie means

A financial ereditor belonging 1o o class,as sted apainst the entry No. 12, shall indicate its choice of autharized representative from
among the three msolvenoy professionals listed agamst cotry Mo 13 to st as authorized representative of the class [specify class] in
Form CA - Not applicable

Submission of false or misleading proofs of claim shall attract penaltics %@Yﬁmv s i
HANUMAN MAL CHORARIA

Date: 2811 2019 Intenim Resolution Professional

Place: Kolkata IBBITPA-COXIP-MNO00TS 2001 7-1 810210



